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CENTRAL ADMINISTRATIVE TRIBUNAL 
JODHPUR BENCH 

… 
 

Original Application No.290/00309/2018 
With Misc. Application No.290/00043/2019 

 
     Reserved on : 22.04.2019 
     Prounced on : 26.04.2019 
CORAM:    
 
HON’BLE MRS. HINA P.SHAH, MEMBER (J) 
HON’BLE MS. ARCHANA NIGAM, MEMBER (A) 
 
Sayed Tasneem D/o Shri Anwar Ali, aged 31 years, resident 
of 133, Jwala Vihar, Opp. 2nd Pulia Petrol Pump, Chopasani 
Road, Jodhpur. Ex-Casual compare under working R/5.  
      
         …Applicant  

(By Advocate: Shri Mahendra Choudhary) 
 

Versus 
 

1. Union of India, Ministry of Information and Broadcasting, 
Govt. of India, New Delhi through its Secretary. 
 

2. The Prasar Bharti Broadcasting Corporation of India 
through its Chief Executive Officer, Akashwani Bhawan, 
Sansad Marg, New Delhi- 110 001. 

 
3. The Director General, Prasar Bharti, All India Radio, 

Akashwani Bhawan, Sansad Marg, New Delhi- 110 001. 
 

4. Centre Director, Prasar Bharti, All india Radio, 
Akashwani, Jodhpur 

 
5. Programme Officer Cum Voice Test Officer, All India 

Radio, Akashwani, Jodhpur 
 

6. Shri Om Prakash Lakhara, Programme Officer Cum Voice 
Test Officer, All India Radio, Akashwani, Jodhpur 

 
     …Respondents 
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(By Advocate: Shri K.S.Yadav) 
  

ORDER  

Per Mrs. Hina P.Shah 

This matter was heard and reserved on 22.04.2019 for 

orders as the respondents have filed MA No. 43/2019 for 

dismissal of the OA stating that the applicant did not work 

or hold any post under the Union Government as defined 

under Section 14 of the Administrative Tribunal Act, 1985 

and thereafter the applicant has filed reply to this MA dated 

9.4.2019. 

After going through the MA and the record available, it 

appears to us that in the interest of justice, a detailed reply 

is required to be filed in the matter and after completion of 

pleadings of the case, the matter should be finally heard on 

MA as also on OA. Accordingly, the matter is released from 

the category of ‘Reserved’.  The respondents are directed to 

file a detailed reply to the OA. 

List the matter on 24.5.2019. 

 
(ARCHANA NIGAM)    (HINA P.SHAH) 
Administrative Member         Judicial Member
  
R/ 


